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SHRI G. MURAHARI: I would like to 
know what exactly can be raised in the 
third reading. 

THE VICE-CHAIRMAN (Sum M P. 
BHARGAVA) ; Only those points which 
have been discussed, the clarifications 
which have been sought and the replies 
which have been given by the Minister. I 
do not think I can allow you to raise any 
new points now. 

The question is: 

That the Bill be passed." 

The motion was adopted. 

THE      APPROPRIATION       
(RAILWAYS) NO, 3 BILL, 1964 

THE MINISTER OF STATE m THB 
MINISTRY or RAILWAYS (SHRI RAM 
SUBHAC SINCH) : Sir, I move: 

"That the Bill to authorise payment 
and appropriation ol certain further 
sums from and out of the Consolidated 
Fund of India for the service of the 
financial year 1964-65 for the purposes 
of Railways, as passed by the Lok 
Sabha, be taken into consideration." 

The question was proposed, 

[THE VICE-CHAIRMAN SHRI 
AKBAR ALI KHAN): in the Chair.] 
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SHRIMATI C. AMMANNA RAJA 

{Andhra Pradesh); Mr. Vice-Chairman, 
we have only to congratulate the Railway 
Ministry this timf on their having come 
forward with a token demand of Rs. 
10,0001- to survey a new line to connect 
the backward areas and a'so industrial 
areas. Incidentally, we, Andhras, stand to 
benefit a lot because it connects also 
Bhadraehollam, which is a very im-
portant place from the religious point of 
view. We have been demanding this for a 
very long time, but it is not because of 
that they have taken up this new line, 
survey of this new line, but because of its 
industrial importance.   Incidentally,  it  
will     also 

connect the hill, tribal and backward 
areas of this place by connecting them 
with other forward areas by laying this 
Una 

Apart from this, 1 have also to con-
gratulate the Railway Minister on 
something not mentioned in this, but we 
all know that this morning he laid a 
statement on the Table of the House. He 
did not read it. It is about the new railway 
zone that they intend to bring into 
existence. This will relieve, to a very 
great extent, the overcrowding and 
overloading in this area. A part of the 
Southern and Central Railway Zones will 
be carved out into a new zone. My only 
disappointment is that Guntakal Division 
is not included in this. It should have 
been included in all fairness and for the 
sake of convenience also because it is 
contiguous. I do not know really how it 
was excluded from this new zone. 

THB VICE-CHAIRMAN (Sma AKBAH 
ALI KHAN); They had to consider many 
points, increased efficiency, etc. 

SHRIMATI AMMANNA RAJA: I know 
that they have to consider many things, 
and this, according to me, should be one 
of the considerations. So, we have to 
thank the Railway Ministry for this also, 
for trying to meet a very long-felt need. 

Apart from this, there are many more 
things that we have been demanding and 
I hope that by bringing the new zone into 
existence many of the felt needs would 
be met. Particularly since there is no 
direct train to Hyderabad either from 
Madras or from Delhi, we have to wait 
for hours together at Kazipet You take 
few coaches to Hyderabad. I have been 
saying this very often. It is criminal to 
make so many hundreds of people wait 
for hours to get a connecting train. There 
are so many other things. If people want 
to go from Bombay to other parts, 
Vijayawada or somewhere else, people 
coming from Bombay will halt ** 

 



5091 Appropriation (.Railways) [ RAJYA SABHA ]        No. 3 Bill, 1964        5092 
 

[Shrimati C. Ammanna Raja.] 
Hyderabad ia the morning. They have no 
connecting train till the evening. I have 
seen one person tra-Telling, because his 
father was very seriously ill. He could not 
get any other train to take him to 
Vijayawada or Rajhamundry and there is 
no plane »lso to this area. We can go only 
upto Hyderab-^, So, this is a thing which 
has to be considered. It is a civilised area, 
a thickly populated area. It brings in a lot 
of revenue by way ol goods traffic. They 
make use of the money that we give, by 
moving foodstuffs, iron and steel, coal 
and other things and we do not get the 
necessary amenities for passengers. At 
least that should be taken into con-
sideration. In proportion to the money 
they get for the Railways, the people there 
should get benefits by way of passenger 
amenities, etc. 

Since I have no more time and since 
there are so many other things to say, I 
shall take some other opportunity *o 
mention them. 
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Shrimati Ammanna Raja told us about 
Guntakai and Mr. Sher Khan and some 
otner Members aiso pointea om about 
(juntaisai and as was J1^1 pointed out by Snri 
Sner Khan tms caters to the requirements 
of tne iron ore transport and it will be 
really very difficult io upset the whole 
thing. ] Therefore, after taking into 
consideration all these things, this zone 
was decided upon. We decided that only 
tour divisions will be there and that also 
with little modihcations, as, tor example, 
from Shoiapur Division tne Dhond 
Manmad line has been taken out and will 
be retained with tne Central Railway and 
this thing has been accepted but any 
reasonaoit suggestion wiH certainly 
receive ou* due attention. She aiso said 
abou* train connections from Madras to 
Hyderabad. I do concede that this is a dire 
necessity and we shall see that this facility 
is provided. As you yourself pointed out, 
when this zone goes into action, naturally 
all these little irritants will disappear and I 
am thankful to all Members who lent their 
support to this Demand and I move that 
this may be taken into consideration. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : The question is: 

"That the Bill to authorise payment 
and appropriation of certain further 
sums from and out of the Consolidated 
Fund of India for the service of the 
financial year 1964-65 for the purposes 
of Railways, aa passed by the Lok 
Sabha, be taken into consideration." 

The motion was adopted. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN): We shall now take up the 
clause by clause consideration of the 
Biil. There are no amendments to clauses 
2 and 3 ana the Schedule. 

Causes 2 and 3 and the Schedule were 
added to the Bill. 

THE VICE-CHAIRMAN (SHRI 
AKBAR ALI KHAN):    There    are   na 
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[Shri Akbar Ali Khan.] amendments to 

clause 1, the Enacting Formula and tbe 
Title. 

Clause 1, the Enacting Formula ana 
the Title were added to the Bill. 

SHRI RAM SUBHAG   SlNGH:    Sir, 
I move: 

"That the Bill be returned." 

The question was put and the motion 
was adopted. 

THE VICE-CHAIRMAN (SHRI AKBAR 
ALI KHAN) : The House stanas adjourned 
till 11 A.M. tomorrow. 

The House then adjourned at 
twelve minutes past five of the 
clock till eleven of the clock on 
Thursday, the 24tn December. 
1964. 
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